Visit Report of M/s SML Films Ltd., Ichhapore, Taluka Chorasi, Dist.

Surat,
Gujarat with reference to Hon’ble NGT Matter O.A. No. 438/2021

Hon’ble NGT Principal Bench, Delhi passed an order dated 27/01/2022 in 0.A. No. 438/2021
(based on a complaint received from Paryavaran Mitra, Thaltej, Ahmedabad, Gujarat against
M/s. SML Films Ltd. Ichhapore GIDC, Surat), wherein a Joint Committee was constituted
comprising of CPCB, State PCB, Gujarat Industrial Development Corporation (GIDC), SEIAA
Gujarat and District Magistrate, Surat to investigate the allegations raised against M/s. SML
Films Ltd., Ichhapore GIDC, Surat, Gujarat and to ascertain factual position in the matter.
GPCB was appointed as Nodal Agency for coordination and compliance. The relevant portion
of order is reproduced below for ready reference.

“.It is submitted by the applicant Paryawaran Mitra that the said industry is causing huge
pollution by disposing plastic waste in illegal manner from film making unit. It is further
submitted that burning of plastic waste by industry emits foul gases which is dangerous to
the health of the residents of the surrounding areas. It is next submitted that industry has
also started new construction on mass scale and has removed soil and trees from the site
without requisite statutory permission and has also unauthorized constructed a 10 lakh litter
Glycol tank. Having regard the seriousness of the allegations, it appear necessary to
ascertain to the factual position in the matter through a joint committee..”

In compliance of the said order, the Joint Committee visited M/s. SML Films Ltd., Ichhapore

GIDC, Surat on 25/02/2022 to ascertain the factual position. The committee comprises of
following officers; .

1) Shri Aayush Oak, IAS, (Collector & District Magistrate, Surat).

2) Dr. N. Semwal (Scientist C, CPCB, Regional Directorate, Vadodara).
3) Dr. J. D. Oza (Regional officer, GPCB, Surat).

4) Mehul Patel (DEE, SEIAA, Gujarat).

5) Parimal Patel (Dy. Engineer, GIDC, Surat).

In addition, officers from the GPCB Regional Office, Surat, Shri D.M. Rathod - DEE, Shri
Bhavesh Gosai-AEE, Shri P.R. Jadav-SSA also accompanied during the visit.

Shri Dharmesh H. Jariwala, Director and Mr. Tulsidas Patel, Chief Operating Officer of SML
films Limited were present during the visit and provided necessary information to the
committee.

GENERAL OBSERVATIONS

In the beginning, GIDC, GPCB and SEIAA explained about the background of the unit with
reference to land / plot acquisition, requisite permissions from their respective
departments. GPCB also informed about their observations and actions taken based on
routine inspections of the unit.
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M/s. SML Films Ltd. is located in Ichhapore GIDC, Surat in total of 05 numbers of plots
located adjacent to each other and allotted to unit by GIDC from time to time. The summary
of information gathered by the committee about the unit is as follows.

a) 25.08.2011 - The unit acquired Plot No. A-17/1 from GIDC.

b) 05.03.2011 - 1*' CTE (NOC) was granted by GPCB for BOPET Line-1.

c) 25.11.2013 - 1* CCA was granted by GPCB.

d) 14.02.2013 - The unit acquired Plot No. A-10/2 from GIDC.

e) 21.03.2013 - The unit acquired Plot No. A-16/2 from GIDC.

f) 23.08.2017 - 2" CTE was granted by GPCB for BOPET Line-2.

g) 23.08.2017 - The unit has changed its name from “Surat Metallic Limited” to “SML
Films Limited” with due permission of GPCB.

h) 25.01.2018 - Amended CCA for BOPET Line- 1 and BOPET Line-2 was granted by
GPCB.

i) 04.01.2019 - 3" CTE for BOPET Line-3, Metallized Film was granted by GPCB.

j)  19.11.2019 - The unit acquired Plot No. A-11/2 from GIDC.

k) 04.02.2020 — CCA Amendment vide Order No. AWH-40561 Dated 04.02.2020 for
BOPET Line-3, Metallized Film was granted by GPCB. RO GPCB informed that
presently hard copy of CCA is not available but the same is available online on XGN
record.

I) 11.02.2020 - The unit acquired Plot No. A-17/2 from M/s Shreya Tex feb Pvt. Ltd. On
lease for 5 years.

m) 27.11.2020 - CTE was granted by GPCB for BOPET Line- 4, 5 & 6, Metallic Film, BOPP
Line-1 (New product) and addition of new Plots A-11/2 and A-17/2. The details are as
follows:

1. Bi-axially oriented polyester film (BOPET Film/Polyester Film) - 16,700
MT/Month.

2. Metallized Polyester Film — 3000 MT/Month.

3. BOPP Film - 4500 MT/Month.

4. Metallized (BOPET) Poly Propylene Film — 500 MT/Month.

The SEIAA representative apprised the committee that the four category of products
mentioned above for which CTE was granted by GPCB on 27.11.2021 does not attract EC.
Besides these products, the unit has proposed for production of Polyester Chips which
attracts the provision of EIA Notification 2006. ToR has been approved by SEIAA Gujarat for
the same.

As per GPCB record, presently, the unit is having valid CCA for production of BOPET Film
with 8700 MT/Month capacity and metalized polyester film 2000 MT/Month and
construction work for BOPET line 4,5,6 is under progress for which CTE is already obtained
from GPCB.

It is noted from the record that in the past GPCB and Regional Office of MoEF&CC Bhopal
had visited M/s. SML Films Pvt. Ltd., on the basis of similar public complaint.
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The relevant Para of the inspection report carried out by GPCB on 24.03.2021 is as follow.

“The unit was operational and production of BOPET Film / Polyester Film and Metallised
Polyester Film. Unit has started work and installation of new plant machineries ot Plot No. A-
17/2. It is observed that they have installed two MS storage tank having capacity of 1000 KL
each (above ground), installed REG (Refresh Ethylene Glycol) collection vessel, about 6
numbers of heat exchangers, also one reaction vessel and other machineries observed within
premises. Contact person refuse to give details about all machineries for manufacturing of
Polyester Chips or other products. As per, instolled REG (Refresh Fthylene Glycol) collection
vessel and reaction vessel, it shows unit has started instollation of Polyester Chips
manufacturing plant and there may be applicability of EIA Notification for same activities. No
other equipment for fire hydrant system is available at site. No permission from competent
authority is available at site for proposed installation of fire hydrant system with its
capacity...”

Subsequently, Closure Directions under Section 5 of the E(P)A was issued to the unit by
GPCB on 23.04.2021. Further, the unit was inspected by GPCB on 25.05.2021 and
observation recorded are as “.. unit has started construction work and installation of new
plant machineries at Plot No. A-17/2 for proposed expansion. As per contact person, installed
two MS storage tanks having capacity of 1000KL each (above ground) 'is use for fire
extinguisher purpose and they have also applied for permission of SMC for same. Unit has
removed installed REG collection vessel and all heat exchangers. They also removed reaction
vessel and other machineries from the premises which were observed during earlier visit..”.

Apropos the Revocation of closure order was issued on 25/06/2021 for 3 months.

On the permanent revocation application by the unit, the site was visited by GPCB on
17/08/2021 and observed the compliance of CCA accorded to the unit, hence accorded
permanent revocation of closure direction on 16.09.2021.

The unit was inspected by Regional Office Bhopal of MoEF&CC on 26.06.2021 with reference
to a letter dated 12.04.2021 from MoEF&CC New Delhi wherein a factual status report was
sought on any civil or construction work without prior EC in the proposed expansion site.
The major outcomes of the report are as follows: (Annexure-I)

I The four category of products for which CTE was granted by GPCB on 27.11.2021
does not attract EC. Besides these products, the unit has proposed for production of
Polyester Chips which falls under the category of EC. ToR has been approved by
SEIAA Gujarat for the same.

ll. Itis seen that front open land is proposed for CP plant of plot on.A-17/2. In the same
plot no. A-17/2 the construction work is in progress for line 4 & 5 (BOPP line) and
associated utilities are in progress. PP submitted that this activity not attracted by EC
products and they have CTE and amendment for the above activity. However, the
construction in the same plot claims to be for only this activity. PP categorically
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stated they have obtained TOR and for the EC attracted products but not started any
construction.

. Site inspection of Plot No. A-17/1, A-17/2, A-10/2, A-16/2 & A-11/2 was carried out
and it was observed that construction work on line no. 4 & 5 is under progress as per
CTE (amended) and the portion in question A-17/2 having proposed CP plant is not
yet constructed and the plot was vacant at the time of visit. The two big tanks having
1000 KL capacity have been erected and said to be used for water storage for fire
extinguisher. These tanks are coloured by red fire extinguisher colour. The Project
Proponent was directed to follow the condition of ToR and submit the project as per
direction of SEIAA Guijarat.

SITE OBSERVATIONS OF COMMITTEE

The committee members visited all the 05 plots allotted to the unit to assess the factual
position. The observation details are as follows.

1. Plot No. A-17/1

As per GIDC letter No. GIDC/RM/SRT/1822, dated 23-8-2017, the total area of Plot No.
A-17/1 is 26857.16 Sq. Meter. As per approved plan total constructed area is 19762.79
5. Meter and keep open spare 2909.70 Sq. Meter for plantation and other activities. It
was observed that 3 BOPET lines are working in the plot wherein manufacturing of bi-
axially oriented polyester film (BOPET film polyester film) was going on. There are 4 TFH
are installed in the said plot which were not in operation during the visit. The
permission accorded to unit by GPCB to operate the BOPET lines are as below.

Sr. Production Line Consent to Operate
No. (issued by GPCB)
1. BOPET line 1 AWH-58571
Dated 25/11/2013
2i BOPET line 2 AWH-90711
Dated 25/01/2018
3. BOPET line 3 AWH-40561
04/02/2020

& ) .:L'"“?'. i
Plot No. 17/1 where in 3 BOPET lines are in operation
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Outer view of Plot No. 17/1

2. Plot No. A-16/2

It is observed that plot is utilised for Metallized films manufacturing unit and raw
material storage area for BOPET lines 1,2& 3.

Sr No. Production Line Consent to Operate
1. Metallised film unit 04/02/2020

I - i o

Plot No. Aéiélz wheréin Metallised Film unit is installed and
also utilised for raw material storage

Raw Material storage area

Page 5 of 10



Metalized BOPET Film Area

3. Plot No. A-10/2

It is observed that the Electricity sub-station is located in the plot and partially utilised

for green belt.

e 2T

Electricity Sub-Station

Green Belt Area
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4, Plot No. 11/2

It is observed that Thermic Fluid Heater of capacity 6000 U is installed in the said plot
and coal is used as fuel. The plot is also utilised partially for coal storage and partially for
Green Belt. The Green Belt Development in the said plot was found in preliminary stage.
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Development of Green Belt in preliminary stage

5. Plot No. A-17/2

The approved (CTE obtained) / proposed expansion activities of the unit are
supposed to come up in Plot No. A-17/2. As per GIDC record, the total area of Plot
No. A-17/2 is 27,812.50 Sq. Meter, out of which GIDC has approved the plan for
construction in 27359.05 Sq. Meter built up area. The committee observed that in
one large part of the plot, construction and machinery installation work is under
progress which is claimed (by the unit) to be for BOPET line 4, 5 and 6 along with one
Metalized film unit, storage area for raw material, finish goods, coal storage, TFH 6,7
and 8. As per the layout of plant submitted with EIA report of the unit to SEIAA
Gujarat for seeking Environment Clearance, it was observed that there was no
construction / installation activity in the area proposed for Polyester Chips
manufacturing and green belt development. Two Nos of storage tanks (red colour) of
capacity 1000 KL each were observed in the plot, which are claimed to be water
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storage tanks for fire extinguishing purpose. The EIA report addressed the fire safety
details of the plant and the two tanks of 1000 KL capacity each are shown in the
layout as water storage tanks

BOPET lines.
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Two Nos of Tanks of capacity 1000 KL each
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Open Space for proposed Chips manufacturing plant

CONCLUSION

Following conclusions can be drawn considering all the above observations / facts on record

and allegations of the applicant raised in the matter:

1,

It is understood from the manufacturing processes of BOPET Film and Metallized Film,
explained to the committee during site visit and process flow diagram provided by the
unit (Annexure-ll) that maximum part of generated cutting plastic films waste from
BOPET Film manufacturing is recycled back in to processes and only few lump waste
generated is sold to the plastic waste recyclers. As per record of 2021 -22 provided by
the unit (Annexure-lll), about 54.688 MT of waste lumps are generated against total
BOPET films production of — 82005.396 MT. As per the record provided by the industry
(Annexure-1V), generated waste lumps are sold to M/S Shruti Enterprise, Silvassa and
M/S A. K. Enterprise, Ankleshwar, Bharuch, M/S K. R. Enterprise, Mandavi, Surat and M/S
Jay Ambey Industry Dadranagar Haveli for recycling. As per information provided by
GPCB, these units are not having valid CCA and not registration with SPCB / PCC under
plastic waste management rules-2016. Similarly, as per record of 2021-22 provided by
the unit (Annexure-V), about 34.924 MT of Side Cutting Or Trim material are generated
against total production of Metalized BOPET films production of 18264.815 MT.
Generated Side Cutting Or Trim material are sold to M/S Happy Hands Plastic Solution,
Plot No. 6-9, Jal Bhumi Industrial Estate, Village Atodara, Tal : Olpad, Dist. : Surat, Gujarat
(Annexure-VI). As per the information of GPCB, the said unit is registered recycler with
GPCB under plastic waste management rules-2016. Thus, as per available records, the
unit is disposing the cutting waste from Metallized Film manufacturing to registered
recyclers, however, disposal of the lump waste generated during the manufacturing of

BOPET film is not in accordance of rule. GPCB should take appropriate action in this
regard.
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2. GPCB and GIDC representatives apprised the committee that they have not received any
complaint regarding burning of plastic or foul smell originating from the unit in the past.

3. As per information provided by GIDC, there was no plants/trees in the plots allotted to
M/s. SML Films Ltd., from time to time. Google images of the area in question in timeline
of 2006 to 2012 are enclosed as Annexure-Vll for ready reference. The committee has
not observed any soil mining activity in the unit premises (as alleged by the applicant)
during visit except construction related activities of different manufacturing lines. GIDC
representative has clarified that the unit is located in notified industrial area i.e. GIDC
and the plots were allotted to the unit for the industrial purpose. The above
observations shows that possibility of removal / cutting of plants from the unit premises

does not arise.

4. The inspection report of GPCB dated 24.03.2021 clearly indicates that the unit had
started construction / installation activities for Polyester Chips manufacturing, which
requires prior Environment Clearance and after receiving the Closure Direction from
GPCB, the unit had removed the structure / machineries related to Polyester Chips
manufacturing. As far as allegation related to construction of Glycol tank is concerned,
the layout presented by SEIAA shows that the space airmarked for Glycol tanks is still
vacant and the 02 nos. of tanks (1000KL each) are reportedly meant for water storage
for fire extinguisher. GPCB should ensure that this observation needs to be in
consideration when CTE / CCA application of the unit is processed in future.

JMWMM/

(Dr.).D.0za), (Parimal Patel), (Mehul Patel), (Dr.N.Semwal) (Shri Aayush Oak, IAS),

Regional Dy. Engineer DEE, Scientist C, Collector & District
Officer. GIDC, Surat. SEIAA-Gujarat. CPCB, Vadodara. Magistrate, Surat
GPcB, Surek e
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Annexure-|
S‘ ' ins A . ..
e nspeetion report in complinnce of the direction of Ministry of Environment, Forest &
A

limate Change New Delhi vide F. np.J-11013/17/2021-1A-11 (I) dated 12th April, 2021
W.r.t_expansion in existing set up of M/s Expansion in the existing set up of M/s. SML

Films Limited located at Plot No, A-17/1, A-17/2, A-10/2 & A-16/2, A-11/2, Sector —-A,
lehhapore - g

atpore GIDC Estate, Village: Bhatpore, Tal. Choryasi, Dist.: Surat — 394
18, State: Gujnrat

Minisiry of Environment, Forest & climate Change, New Delhi in its letter with F. no.J -
HIO13/1222021-1A-11 (1) dated 12th April, 2021 directed MoEF&CC, RO Bhopal to examine and
stubmit faciual report regarding the present site status and report any civil or construction work
has been carried out without prior EC in the proposed expansion site. Accordingly, site visit was
undertaken by the officers of MoEF&CC, RO Bhopal (Scientist-C & Research Officer) lo verify
the contents forwarded by Ministry. During the said visit, the Managing Director of company
Shri Pragnesh Jariwala and Director of company, Shri Dharmesh H. Jariwala furnished the
documents related to the said project. Further, lelter for submission of documents related to the
said project issued to PP on 30.06.2021, A reply from the Project authorities in response was

received vide letter dated 05.07.2021 e-mail received in MOEFCC, RO Bhopal on 05.07.2021.

The Following officers are present during the meeting which was followed by site visit
206.06.2021. Dr. S. K. Lal, Scientist-C and Mr. Aniket S. Aglawe, Research Officer, MOEFCC.
IRO Bhopal. The representatives of M/s. SML Films Limited were present during the inspection
and the meeting and subsequent site visit Mr. Dharmesh H. Jariwala, Director and M Pragnesh

dariwala, Managing Director of M/s. SML Films Limited. The chronological development of
industry and compliance is as under:-



| R | Detuils of Activities Remark(s/Order Details |
No.
% ggigtjfiun _Plot No.: A-17/1 acquired from GIDC No.: GIDC/RM/SR1/5752 |
< 372011 Ist NOC Granted by GPCB (BOPET Line-1) I'st NOC order  no..
, GPCB/CTE/SRT-2310/74425
3 | 25/11/2013 | 1s1 CTO Granted by GPCB (BOPET Line-1) Order | st CTO order no.: GPCB/CCA-

; | No: AWH-58571 SRT-1385/ID 30733/170453 ]
14/02/2013 ! Plot No.: A-10/2 acquired from GIDC No.: GIDC/RM/SRT/577 ——
21/03/2013 Plot No.: A-16/2 acquired from GIDC No.: GIDC/RM/SRT/1122

6 | 25/08/2017 CIT- Amendment for BOPET - Line 2 and Addition CTE Amendment order 1o ]
| of Plot No. A - 10/2 & A-16/2, Order No.: 87047 GPCB/CCA-SRT- 1385/1D |
: 30733/421256 _ ‘ ]
7 [23/08/2017 | Name changed from "Surat Melallics Limited” to GPCB order no. GPCBICCA- t
) | "SML Films Limited" SRT-1385/1D 30733/421254 __
8 23/01/2018 | CTO- Renewal & Amendment for BOPET Line 1, GPCB order no.: GPCB/CCA- SR'I-
l BOPET Line 2, CPP 4 MW Removed for Plot No.A- 1385/1 D_30733f4,46|30!456060
17/1. Plot No. A - 10/2 & A-16/2, order no.: AWH- | Annex-l
20711
9 1 04/01/2019 ' CTE- Amendment for BOPET - Line 3. Melallised | CTE Amendment ; order  no.: :
titm and no change in plot no. GPCBI/CCA-SRT- .
’ 1385/1 D 30733/490365 ]
1579 173019 | Ploi No. A-11/2 acquired from GIDC GIDC/RM/SUR/TRF/FTO/ICH1/47
11| 0402/2020 I"CTO- Amendment for BOPET- Line 3 and | Provisional consent order no. AWH-
Metallised Film 40561 valid up to 07/1 112022, Annex-11
12 | 11/02/2020 Plol No. A-17/2 leased from Shreya Texfeb Privale | Lease deed '
|.imited flor 5 years.
13 | 272/11/2020 CTE- Amendment for BOPET - Line 4 & 5, | CTE Amendment order no.: GPCB/
addition of Metallic Film, BOPP Line | (New | CCA-SRT- 1385/ D_30733/74067
| Product), Addition of New Plot (Plot No. A-11/2, A- | Annex-111
! 17/2) and addition of New Thermic Fluid Healer (
Nos. of having capacity 6000 U and 3 Nos. of 8000
| U) and existing Themic Fluid Heater in a standby
made (4 Nos. ol 2500 U)
14| 07/0622021 | CTO Amendment for 6000 U Thermic Fluid Healer | Pravisional CTO Order no.: AH-
| al Plot no.: A-11/2 and existing Themic Fluid Heater | 113174 valid up to 07/11/2022 i
" a standby mode (4 Nos. of 2500 U) {I®" phasc | Annex-1V
____joxpansion)
15 ! Plot No.: A-17/2 construction worl< is in progress -
" for BOPET Line-4 & S5, BOPP Line-1, iVietailizer, 2
Nos. of Tliermic Fluid Heaters (8000 U), and
associated utilities (for Line 4 & S and BOPP Line-
). (2™ Phase expansion which is non attracted CC
products and already obtained CTE Amendment for
the same)
16 [07.03.2020 | For the EC attracted product, TOR has been oblained | TOR accorded.
and we have nol started  any construction  yel. |  Annex-V
(3" Phase Expansion- Polyester chips Plant). This
3" phase expansion will be started after obtaining
EC and CTE.




D the enren . ) i
u the course of the meeting, Project authoritics presented an overview of the project

with detan vl : , . N

uls ol existing manufacturing lucilities available on site, justification and CCA for the
wojeel r .
Praject nor falling under the purview of 1A notification, 2006. The meeting was followed by a

I (URYTY ¢ o Wl : — .
o the projeet facilities, the details of which are submitied as under:

Details of existing production quantity as per GPCB Consent
St - Existing
No. Name Of Product Quantity Order
(MT/Month)
|| ™ Axial" Oriented polyesier Film 2700 CC&A order no:. AWH-
(NOPET) 90711& Provisional Consent
order no: AWH-40561 Valid
> | Metallized BOPET Film 2000 up to 07/11/2022
L

Delails of proposed production quanlity as per proposed plan
K. . Proposed
No. Name Of Product Quantity Order
(MT/Month)
| ?I;O?:'lla;' Orented polyester Film 8000 Non attracted EC products and
- CTE Amendment order no.:
DA% T GPCB/CCA-SRT-
2 F-l’,m("é‘g'gp?r'e"“’dp‘”y Hrapyiane 4500 | 1385/D 30733/574067 Dated:
27/11/2020
3. [ Metallized BOPET Film 1000
4. [ Metallized BOPP Film 500
5. | Polyester chips 12000 | EC Auracted product and TOR
i proposal na.:
j SIA/GIIN D2/51340/2020
|
3



o 1% seen that v R :
S seen that front open land is proposed o

) "W X
: b'_‘_‘;“_“llj_‘_-_\hlrnw, e site vl
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and associated utilities are in progress, PP cubmitted that this activity not attracted by 1€
orodducts and they have CTE and amendment for the above activity. I lowever, the
constroction m the same plot claims 1o he far only this activity. PP categonically stated
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3 vide its direction under section 13-A of water act - 1974, dated

and installation of new pl

alled (wo MS storagc tank having

It is alleeed from GPCI
3042020 PP has started construction work ant machinerics @t

Plot No. A-17/2. GPCB observed that PP have insl

capaciiy of 1000 KL each, installed REG(refresh Cthvlon Glycol) collection vessel. aboul

& numbers of heat exchangers, also onc reaction vessel and other machineries observed
REG (refresh Ethylon Glycol) collection vessel

Ly within premises. As per installed
llation of Polyester chips

| shows PP have starled insta

and other reaction vessel, i
plicability of EIA Notification for samc

\ fanuiacturing plant and there may be ap
at the construction work
dment order No. 110253 Dt 27/11/2020

is done only loi non- LC

activities. However, PP submiticd th

at Plot No. A-17/2 as per CTE Amen

raducds
ated 26.04.2021, the direction giving following pormis

The PP replied vide letter d

clarilications:-

- CTIE Amendment No.: 110253, Dt: 27/11/2020 is obtain from non EC products &

construction is done only for non-LC products. No any construction done for £C
submitted some photographs. (

KL is being use for fire extinguisher water tank

attracted product also Annex-V1l and 1X)

- The two M.S slorage tank — 1000

only & shall not use for storage of Glycol, as alleged in the GPCB directions.

(Annex-X)

¢ creating mis-understanding are removed [rom

o The machines/equipment which ar
site & assured that they shall not installed at site like heat exchanger, REG
collection vessels & REG reaction vessel in future creating any violations.

PP is not manulfacturing any polyester chips & ready made PET chips, Silica

s Raw Material. The statement of month wise

Q

chips are purchase from market a

_ purchase is submitied in reply to GPCB.



o PP sy
PP claims that they have not violaled EIA Notification by nal manufacturing &

constructing any EC attracted products.

GPCB observed thal Pp instzlled new coal based TFH (capacity 6000 U) and was found

N operation. ESP followed by
applied 1o

A

water scrubber is provided as APCM. However, PP have
CCA Amendment for coal base TFH- 6000 U &: already obtained CT):
mendment vide order No. 110253 dated 27.11.2020. The CCA amendment (A W11-405 61)

is valid upto 07.11.2022 (Annex-XT). On reply of M/s SML Films letter dated 26.04.202] the
GPCRB has revoked the closure direction vide order dated 25.06.2021. and SML. Films
submitted bank guarantee of Rs. 20 Lakhs towards interim EDC which 15 valid upo
27.04.2023

the revocation is valid for 3 months from the dalte of issue wilh the condition 1o

check performance of the industry and compliance of CCA conditions. (Annex-XI1)

The site inspection has been carried out in all the plot areas plot no. A-17/1, A-17/2, A-

T2 & A-16/2, A-1172, Sector -A, Ichhapore — Bhaipore GIDC Estate, Village: Bhatpore,
Tal. Chorvasi, Dist.: Surat — 394 518, State: Gujarat. It has been observed that the
construction waork on line no. 4 & § is under progress as per the CTE (Amendment) and the
portion in question of A-1772 having proposed CP plant is not yet constructed and the ploi
\Was vacant at the time of visit, the two big tanks having 1000 KL capacily have been erected
and sid 10 be use for water storage for fire extinguisher also coloured by red

|extinguisher colour. 1t has been also observed that TFH 6000 U has been install toward the

south end of the plot. PP inform that CTE amendment has been accorded for this

constructions in plot no. A-1772 for coal storage and TFH 6,7,8, which will be the part of

BOPP line 4 & 5 which are under construction. The PP’s intension is clear to have a CP plant

for the LC attract products for which TOR has been obtained, file no. SIA/GJ724803/2020

dated 07.03.2020, in connection with the said expansion. The PP is directed to follow the

conditions of TOR and submit the project as per direction of SEIAA., Gujarat. Since the
matter has been dealt in detailed by the GPCB and the revocation order has been issued and
PP submutted Rs. 20 Lakhs as interim EDC. also the CCA amendment has been issued by lhc
GPCRB. and matier is under preview of GPCB & control for perfarmance of industry and

compliance of CCA conditions.

Respectfuily submitted
4

Sh?:(,(i\‘N: Aglawe

(Resecaich Officer)

Dr. S.K. Lal
(Scientist-C)
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Manufacturing Process Flow diagram

| CHIPS rROM $1L0
| s
l [XTRUSION
—
. DIE e
-‘——J—wmps‘ ,
CHILL ROLL LUMPS SEPARATED ;
AS PER SIZE ]
MDO LARGE 1 5
SIZE :
1 LUMPS ;
00 + '
SALE }
SIDE 3 E
PRS, CUTTING RCYCLE !
a WINDER&E [—* QrTRIM EXTRUSION [ 7
SLITTER WASTE**
y
PRODUCT

NOTE: 1} *Generalion quantity of Lump are varlable and depends on the quality of Raw Chips
and plant running condition. And Small Size Lumps is grind into gnnder and send to recycling
extrusion then It is recycled as raw material.

2] **Generation quantity of Side Cutting Or Tnim waste 15 variable and depends on width of the

final product requirement. Side Cutting waste Is recycle as raw material after Extrusion
process.

3} During plant abnormal running condition, Generation of Lump is higher side. However, same is
reused with higher percentage when the plant is stabilized.

For SML FILMe Lo
hu.erw&a A
Dlrector




POLYESTER
FILM (PET FILM)

.

ALUMINIUM —— & VACUUM METALISER COATING
N OF ALUMINIUM FILM

—_—

\d

CHILLING
(COOLING)
| . | SIDE CUTTING
L e | ORTRIM*
by
DISPATCH

NOTE: - 1) "Generation quantity of Side Cutting Or Trim is variable and depends on width of the final
product requirement.

2) During plant abnormal running condition, BOPET wastage is generated and it is recycled back
in BOPET Film manufacturing Plant.
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140712021
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i S S
] |
18.'01!202 f 4U04751/21 I
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Annexure-1V

Plot Ne 5007 4 4

fremiapor

| NAGAR HAVELI

" JAY AMBEY INDUSTRIES, DADRA =
4U0340: 3
U03403/21 " NAGAR MAVELI . 5260 J
JAY AMBEY INDUSTRIES, DADRA | .
- o WAGARMEVEL | TT |
JAY AMBEY INDUSTRIES, DADRA _

{Farmerly Know ) v
14 Ha J2A) 10T
Anvie Funt — A
SUMMARY OF LUMP SALE
SUMMARYOF LUMP SALE S ]
TTINVOICE T T E ~ [QuaNTITY
NUMBER | NAME OF UNIT TO SAL | Ke) |
4U00098/21 SHRUTI ENTERPRISE, SILVASSA 3;90__1
1 AKENTERPRISE, ANKLESHWAR, | | i
- [ 3200
_d_l"_oiw_”‘“ j BHARUCH 1{ |
["4U01560/21 K R ENTERPRISE. MANDVI, SURAT | 6680 _
1 TJAY AMBEY INDUSTRIES, DADRA [ |
6200
U01959/23 NAGAR HAVELI I
| JAY AMBEY INDUSTRIES, DADRA |
4
| ““‘?2?_‘"3"’” | NAGAR AVEL %0 ]
P i JAY AMBEY INDUSTRIES, DADRA | .|

9730

e  NAGAR HAVELI
| JAY AMBEY INDUSTRIES, DADRA | . |
121 ‘
4U05193/2 NAGAR HAVEL| 80
“TOTAL QUANTITY L seia0

e N P = E

For SML FiLms LIMITED

Fmopu "

Dlreclor/AuUto. Sign.
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SML FILMS LIMITED

{(Farmerly

l’n‘. N {\‘-” /"' { J'L : _‘, ﬂ

SUMMARY OF GENERATED LUMPS STOCK
LUMPS STOCK SUMMARY OF FINANCIAL OF YEAR 2021 - 2022

| OPENING | CLOSING | BOPETFILM
| SR |
:o | MONTH = STOCK QTY P';?g”:;'so" .ISA:Eg"‘ STOCK | PRODUCTION |
L kes) | (KGS) | KGS) | (kas) L
1 | APR.27 4452 | 3188 3660 3990 | 7241061
' T2 mava2r | 3900 ‘ 0 | 0 L3990 | gssos0 ;
| Y 4 1 i ] i | . < |
37| JuN2Y 3990 | 4624 3200 sa14 1 769167 |
4 Lzt sata | soad | 6ew0 | a77s ql 7635.045 |
s lave-ar ! a7 | 7082 ' 10860 | 0 7771 27
| I N S s e e | = 55 BIESENE
| 6 | SEP-21 0 ‘ 5483 0 | 5483 7859.91 |
"7 [ocT2v]  sde3 | 6687 | 12170 0 | eoso2s |
i | £ | - 1
{8 [ NOV-21 0 5000 r 0 5000 | 7787.43
I O B L I T 2
770 7 JANZ2 1 0 4750 9750 0 | 758333 |
(oireEl Tl FeL P 0 i een ]
TOTAL 54688 | 59140 TOTAL 82005.396
— el R | I e T e

For SML FILMS LIMITED
P‘W
I

Director/Autho, Sign,
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| LRNG Nate LRI IR
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| SSRUTI ENTEAPRISE (3 Dy OF SE TENTILES fvT L1011 SiRUTI ENTLRPRISE (A DIV OF SE TEXTILES PVT L
{ PLOT N & 8 NALE DU SY RiaL ESTATC PLOT NO & B NANJINDUSTRIAL ESTATE
{ SRY NS NOY T ANARDEALA ROAD SRY MO 20014 KHARDPADA ROAD
i SILVASSA
GSTN RAAACSAYTTNLY GSTIN ¢ J6VAACSAIFTMIZZ
|
| -
| §r. Descrgton & Goom o HSN No Of Towl  pPylceint
j B SpecTcation N CO0E pachages Quanlity without
(Nol. Wi} GST Tases
GST Tar
) .
I~ LUMRWASTAGE [\ M) 0 KNGS ‘.\IBGB,E{‘-U 2200 80520 00
| b
|
g\ ' E = O/
| - 4
i
i
|
H
Lo 3 Waulkd de reflected In your Accound after receipt of your Paymant ] Total 0 3680.000 OrossValue:  §0520.00
[ W accepe payment (n ali types of slectronic and digilal modes Le. through RTGS, ] Discount (+) 000
| | NEFT,Crea:/ Deba Cards powened by Rupdy, BHIN-UPL UFI QR Code, otz
i Total Taxable Value 80520.00
| CGST Tan () : 0.00% 000
i SGST Tax (#) 000% oM
| GSTPa-aEE5 A5 FOUR THOUSANDS TWENTY S ONLY IGST Tax(¢) : S00% 4026 0
l Freight
i TCS 1.000% 84500
] Other Charges
Rupees = &3 Egaty Frve TRousancs Thiee Mondred Noedy Ore Ol ? 85391 OE

riSus AND CONTITIONS
~zas Ev Facary Detvey 7 Goods once soid wil nio! be (ke back ] Impmswu
c;;..,.‘:-e: or CoAiomErS ok And reiporsdally € any clam arsing La aviol e iobe @
2t S Comearus if amy MEJANGN] (NS evoece musl ba afrmed 0 woking witen 24

r _.1 Cor resparabily regicSing the Qually of yam 02503 ONCe Jouds are Convedled o0ty
oo £ ..Hw:w%.._.“w;““nu!:m vansacten ynder (ruy bl ehal
re coracried WIATAG P aluve lems & condlons § Kindy mente e bl aunter wih
parme=t 3 S.060 B Suri Sumeoction

[}
|
| centece
|

=T

2 DENCLArs §edn ATowe e e and cormedt and e #MaLn Ind i ated
§%¢ and thet Iheie i 13 fow of 33300nal consderat ey

,ﬂsu FILMS LIMITED
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@
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~TAXINVOICE

V. POR RERSVAL ©F

iam FILMS LIMITED

Fipl No 1T ' =
e A7 1 AR2 AN0-2, Ichippore Bhalpore

e

TRy 08 AR e on v
e ——p—
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11y ficalofl™
A
- & =
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Aptti il OF G
e

e e

e e
IRIPLICATE FOR ASSESIERE

GIOT Sumt, Gugal Indip. 304510 L I
Website  wawwsmifilme com |—- i - 5 I - -——‘
c T s G872
SIN NO U28415GJIDDIPLCOL0916 1volee Mo :z{:’l"“" Da: M';“m” !
P B i .
WSTINNO  24AAGCSED1TGIZY Chatlan Mo o |
yahicle Mo 64 16 W 8562 |
| Transpartar PARTY VEHICLE
i (1t M Dats arearsol
NARN A ACDRLES GF RUCIIRT SUPKLY 70 (NOYEA) R R NOTRESS OF GEUMETY A1 [CONGIGHIT | =
= - e - - — —— - e e e ——— e o e ——
A K ENTERPRISE A% ENTERPRISE
PLOT MO 32, AZAD MHAGAAR BraprGEA

| PLOT NG 22, AZAD NAGAR. GHADKODRA,

| ANKLESHWAR ANKLESHWAR,
: BHARLICH
GSTIN BNVPHI09GGAZT GSTIN 2ADNYPRIFIGT?
1
L
Y Descriplien o Goods ol HSN Mo OF Tota!  Priesiunit Tout !
. & Spucification HO CODE packapes Quariry Without Asueseacs !
(Net W11 GST Taces v';‘:: ;“'
an
‘ _—
; | LUMP WASTAGE 0 39151000 0 KRGS 3200.000 500 1800000
]
i . g . o™
| LY \} }’5' g
| T~ - .
|
-
—_— -
; TCS Would ba roflected In your Account after receipt of your Paymenl. J Total : 0 3200.000 Gross Value: 15000.00
Wo accept payments in all types of slectronic and digilal modes i.e. through RTGS, | D t
NEFT, Credit | Deblt Cards powered by Rupay, BHIM-UPI, UPI GR Code, etc. | T'“""“ ) 0
atal Taxable Value 16000.00
COET PAYABLES RS FOUR HUNDRCD OlLY CGST Tax (+) @ 2%0% 400 0
| BCHTPAYABLESRS FOUR HUNDRED DNLY SGST Tax (+) 190% 40000
IGST Tax(+) : 000% 000
Frelght 3
TCS 1.000% 163 00
Other Charges
Rupees Rs Sideen Thousands Nine Hundres Sy Eight Only 3 169658.00
TEHME 11O CORDTIONS
1 All prices Ex Factery Delivery 2 Goods once suid will not be taken back 3 The goads wil be
aspatched on Cusiomers ngk and responsibidy 4 any claim ansing this nwolce is (o be sojusled
3l wurat S Complants of any, regarding this invoice must Le informed in vning within 24
ngurs Cuf respunsitilly regerding Ine quatly or yarn ceases once goods are converied onla .
cioth G inlerest & 18%p a wit be charged afler oue date 7 Every lransaclion undet this bil shal
be consdired regarding 1ha abose terms & conditiens B Kindly, mention (he bill number with v 3
payment © Suyect u Sural Junsdiction . FOR.SML FILMS LIMITED
Camlie that the panyiars given above ore Liug and correct ana the amount indicaled 2 § b \‘ ; —-"'(‘._’
\epresents e price actually Charged and Ihat thate is no fiow af additlonal consideration A S O (-._, " M
ditealy or ngimcty from the buyer =iy L=t ‘-_‘_)
€ EOE. , "’m;ﬁWA i ¢ |
e Yoo ulharised Signatory!
e iR Bu
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L TORRIMOVAL OF TAXADLE GOODE FRGMW FAC TOfY 0N AT e PAYMENT Br ast PAA NI ICRUEE FGr ] o [T
:SML FILMS LIMITED e i FPLIEATE PO ASGAESSEL
lol No AV T G- 2. A -
e ) ANG-2.W102, iehapore Bhislpo \ f i
e e I T
GIDC. Surat, Gurat Indla 304510 P 0"""'" ﬁlf"" J
Waobsite  www smlliims.rom . < e -
CINND Y24 110G 0200201040036 feirlen Mo, 4Ufli".|f-lll7‘| ata 14012010
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+ R ENTCRPRISE - : = = e : =
JEUNISBRERITERE VR CHTERPIISE
PLOGCIK ND 90, 7/ 0.5005
L SN, MY B BLOL K MO, a0, 620,613,
S AR INOUATRIAL SOCIETY Vi - 2 . .
RINGURTRIAL SOCIETY VILIAG-2, AR IHOLS TRUAL SDGIE T VIIAG 2,
MARA WA VST LS ITAT
RANJ. MANDVL. DIET-SURAT WARAILL, MANDYI, DIST SURAT
GSTIK " ;
i MBNEPRH220012ZM GeTNl ¢ 2ADMZIN02Z00N7IA
5. Deseripll To0i o
St ¢ flllil anol GCouds ol SN 1 0 Talal eattlalt Total
& Specification
HO CODE packagos Quantity Withaul Ausesaalila
‘ (Mot ‘WU GST Tares ‘f;"-'; 'l'-'
f 6T lax
. —— e S —— A
e R N i e
RAAARAS TR R u MBI O KGS cor0 000 1000 ALB600O

—— e —

25 Vould te relicetod I your Account after receipt of your Payment —_l Totat: 0 600000 Genus Valun - 5600000
W s paments b 3 pes S el B e codeee | Do)
Total Taxable Value 66800.00
COST FAYABLES A3 ONE THOUSANDS S0 HUNDRED SEVENTY GHLY CGST Tax [+) : 250% 1670.00
SO5T PAYANLES RE GNE 1HGUSANDS SK HUKDRED SEVENTY GHLY SGST Tax (+) @ 250% 187000
IGST Tax (+) 0.00% [\ Reli]
Freight 3
TCS : 1.000% 701.00
Other Charges
Rupees : Rs Sovenly Tnousands Eight Hundred Foity One Only f 70841.00
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1 Al prices Ex Factory Delivery 2
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paymant § Subjectto Surst Junsdietion.
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FOR SML FILMS LIMITED
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TAX INVOICE

QWAL OF ] 5
L OF TAXADL ¢ GOOOS FIROM FACTORY O WAREHOUS

'SML FILMS LIMITED

o1 No Aiv7a AG-2 Af
e 5 2ANM0-2, Ichapore
BI0C. Surat, Gujral. Indip.394510 eie Ehalparm,

Wabsite whWw smifilms, com
CiN NO,

U24119¢
GETIN NO J2002PLCO40036

2AANGCSH0NTGIZY

NAME £ AGOR

|
4
|

OF BECTHE MY SUPTIY

SEOR CATAENT O GUT TAX UHCER HULE 7 OF G 1 IIVDICE AULE 2017
. TRIFLICATE FOR ASSESSEE

Sult
ihantical
Authn }j’.-‘t,ll;,&_

a4
AR Ml

fwoless Nao 0 ALGIB30I2Y Date 1 O6/0MZA2N
Gliallan Mo ALOYS I Datn n6OBI20%1
Vahilclo Mn oY Hangy

Teanapntar ALY VEHICLE

LI T [rate nedn2ng

—— TO BV AR & ADDILE 5 OF OV LIWERE AT (GOHSIGHEE = =
JAY AMBEY INDUS . == ——— — e e e -~ —
i PLOY NO \EL:-NPU:.“ JAY AMBEY INDUSTRIES |
NR (“»\N\'l RO  =uR NI, 21201 MAVHEET SHALINDL, ESTATE
“ANAL ROAD, DAMNI ROAD, DADIRA NAGAR HAVELL,
- DADRA HAGAR TIAVELL
GSTIN $ 2 . G
+ IBAVFFSRTAZRIZY GSIIN AT REDZIORIZY
Sr. Description of Gag
& s,:.:l'}af:u';f o ol TE Mo Of Total  Prleailinit Trtal
Ko COnE packapen Quanlity Witheut Aszansable
(Nl ¥t} GST Tazos Vatua for
i GST Tas
HUNPS UMPS 51000 0 KGS 6200 000 600 3100000
2 K 5 & i
| bk - g ‘r; - [
| feal % e b s -
! 'le e ? .‘ n y il ;'}j D
15 i k i e LI I ,_._J: I L
t B
g TS vrould be reflected In your Account after receipt of your PaymentL ] Total s 0 §200.000 Gross Valuo: 31000.00
] = — -
| We accepl payments in all typus of electronic and dightal modas l;;hruuuh RTGS, Discount () 003
3 -UPI, UPL Code, rlc.
NEFT, Credit | Deblt Cards powered by Rupay, BHIM Pl olal Takabls Value 31000,00
CGST Tax (+) : 0.00% 000
SGST Tax (+) @ 0.00% oco
+ 5.00% 1550 00
|G5T PAYASLES Ry CHE THOUSANDS FRVE HURORED FIFTY onLY IGST Tax (+) :
Frelght
TCs 1 1.000% 32600
Other Charges
enty Six Only I 32876.00

Rupees : As. Thiny Two Thousands Eight Hundred Sov
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at sural 5.Complaints if any, regarding 1his Invoice mu
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payrment @ Subjectin Sural Jurisdiction

1ANG

dispalcred o
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g e T L INIPLICATE ¥ G ARAESSEE
SML FILMS LIMITED il ) e S
Ciet ATyt Ry 5
e _l‘.J_‘: | ANG 2 AL Khapors Bhatpors At A I g
FIDC, Sumal Gyjmt, inehia-504510 . b A
Jeyan T
Websile wyav.smifilms rom . - e
c i 0 0 1aln Ny
CINNO.  UZ4140G 5700261 £34900¢ mvolet B MOERARr S
GAETINNG  jasaccetooTaind Ghiaian Mo apjainnid iate 1
Vatiicta Hao LTI ALY
franagotiat CANTY vinn e 1
‘ NG Lale Viite iy [
:. ¥ o T TR T p I AT R FDLATSA T BELCe Al LNSIEAEE)
LIAY AMEFY NDUSTRILS LAY AMBEY IHDUSTIIES
PLOT NO 1, GF SURVEY N0 2T TETY, HAUHEET oA 0L, ESTATY
| MR CANAL ROAD. DAMN NOAD NADTA HAGATTHAVELL
’ DADRA NAGAR HAVEL]
| GSTIN FEAVTPSE20ARITY GSTIH 2GAVIPSAZRORIZY
|
St DescripUon of Goode m = waol Tolal  PricelUnit Total
S:Sppcification Ho CODF packages Duantity whihaut Mi“l".rma
Not Wi 5 Vatue Inf
tHAL VI G5 Tehes G571 Tas
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Tolal Taxable Value 23300.00
CGST Tax (+) : 0.00% 0.ca
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Freight
TCS 1.000% 245.00
Other Charges
< 24710.00

Rupees : Rs Twenly Four Thousands Sevan Hundred Ten Only

1 All prices Ex Faztory Delvery .2.Goods once sold will not be taken back.3.Tho goods will be

d on cuslomers risk and rasponsibility 4.any cdaim arising this Invoice is to be adjusled
must be infarmed in witing within 24

n ceases once goods are ccnverted onlo

dale.7.Every lransaction under this bill shall

ns 8 Kindly, mention the bil numbar wilth

TERISS AND CONDNTIONS ©

aispalche
al sural5.Complsints if any, regarding s invoice
hours.Our tesponsibiuty regarding the quality or yar
clath & Interest @18%p.a will be charged afler due
be consideied tegaiding the above lerms & condilio
poaymen! & Subga to Sural Jurisaictien

Cemted thal Ine pariicuiars given above are Lrue an
| tepresents the prce actually charged and thal Inere
Uy o wdracty from e buyear

d coroct and Lhe amoun! Indicated
{5 no flow of additional considaration
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SUMMARY OF GENERATED METALIZED BOPET FILM TRIM OR SLIT MATERIAL STOCK

e ——

STOCK SUMMARY OF FINANCIAL

——

e ———

OF YEAR 2021-2022

Ea er—

T
L e s%';fsﬂ'g?v GENERATED | SAF | cLosiNg BOPET FiL M
NO. pois QTY (KG) (KG) | STOCK(KG) | PRODUCTION
(MT)
EREE R T 0 22924 | 1555398 |
2 |21 May | 22004 154 0 2446 4 1397 86
3 | 21uun | 24464 244 0 26904 1820 791
4 | 219u 2690 4 256 0 2946 4 2014 647
5 | 21-Aug | 29464 264 505 27054 2107.713
6 | 21Sep | 27054 282 20874 0 1958 164
7 | 210t 0 195 0 195 1308 305
S | 21-Nov 195 265 0 460 1614 541
9 | 21-Dec 460 222 0 682 1894.208
10 22-Jan 682 239 0 921 1881.677
11 | 22-Feb 921 116 0 1037 711,511
TOTAL 2426 34924 | TOTAL 18264.815




Annexure-VI|

SUMMARY OF SALE
SUMMARY OF SALE
SR. INVOICE QUANTITY
NO. DATE NUMBER NAME OF UNIT TO SALE _(KG)
HAPPY HANDS PLASTIC
1 25/08/2021 | 4U02256/21 SOLUTIONS. OLPAD, SURAT 505
HAPPY HANDS PLASTIC
2 | 10/09/2021 | 4U02554/21 SOLUTIONS, OLPAD, SURAT 1269.80
HAPPY HANDS PLASTIC
3 | 10/09/2021 | 4U02568/21 SOLUTIONS, OLPAD, SURAT 949.60
HAPPY HANDS PLASTIC
4 | 13/09/2021 | 4U02602/21 SOLUTIONS, OLPAD, SURAT 768.00
TOTAL QUANTITY 3492.40
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RUGIS VI
WRECYCLING OF PLASTIC WAS UL
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et 4862 200" AUG 70!

USRS TR R\ 1y

To, .
A8 Happs Hamls I"lustic Solution,
Aot No6-9, Jal Bhum! Industries Estule,
Agestara, Olpud, Sural
T he Reglstration pumber: GPCIWPW NIVPNS2021/159 Date of bsuc: 23062021
Tules 1301 of The Plastic Waste Management Rules
unds Mastic Solutinn, Plut No:6-9, Jal Lk
ps u Reeyeler for the following products

with the provisien af
A/, Happy 1L
Olpad, Surat.

In srenrdange
206 registration pranted 0
Industrics Estale, Atodara,

SERel e ST Quantity (MTManth) |
i V L Weeyeling n':[__lglﬂ_[‘lz—lﬂt_-l\'asl_; [ —— '
T I 1iti'l’)(l’nl_xctl1>lr_m_]-;r_v:hnllﬂmlqw) _ 1 400.000 ) i ]
7 | hope High Denaily Polyethylene) _ so000
I T s I S I N —
[ LOPE (Low Dsnciy Payeiene) | S8 —————
s PP(Pc!ye‘.r\ylon_eli = e _.ﬁ_s_g.qq_u____-_____ )
(Speciy) woow {

o lo_m!n (Specty) B

1. Specific Conditions: -

1 This Registrativn s valid up o D1 :22/00/2024

(he Indian Standard: 18 145341008

i waiste shall conform W
as unended from time 1o me,

1 Hecyeling gl ph o
of PPlasucs,

titled as Gédelmes for Recyeling
le the plastic wasle for munulacturing ol plustic

1K00.000 MT/Month,

1o the Indinn Stundard: 18 14534:1998
amended from ime 1o time;

3. Industry shall receive wnd reeye
granules/Lumps/ Master Doteh -
¢ shall conform

4. Recveling of plasic wasl
yeling of Plistics, as

(itled as Guidelines for Rev
- - -Q/ __l_’-.\gcl

"
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Thermo sel plastic waste including Sheet Mounding Cuu!puun-d (SMLE’J::"H:;:"
Reinforced Plastic and Non reeyclable plastic wn.:ﬂc shall .bL- pftl'\-;--;: 5 |;in-r|
disposed ofl as per the guidelines jasued (rom time 10 jime by the Central Foliutio
Coantral Board.

: . FOGE astic waste including
6 Unit shall maintain the complete record of the reception ol plastic was t
name and addiess of supplicrs and quantity received on day lo day basis.

7 Unit shall ensure Plastic Wasle recveling environment sound manner & Woany
waste generated from process, it should be recycled.

8 Unit shall posscss appropriaie facilitics. technical capabilities and equipment 10
handle plastic waste safely. .

9 Unit shall submit a copy of Mol with P:uduccr/lmpcncrflSrnndowncr for compliance
of their EPR liability, if any.

10. Unit shall submit a copy of Mol with Waste Managenent Agency for rccycling of
collected plastic wasle as a part of concern Producer/imponer/Brandowners EPR
liability, if any.

_Unit shall submit a copy of MoU with Ul.Bs for collection, transporlation, slorage,
and disposal of plastic waste, il any

12. Unit shall comply with conditions of CCA granted by this board.

The authority reserves the right to stipulate additional conditions if tound necessary. The
applicant in a bound shall implement these conditions.

For and on llch'.ll-fu[
Gujarat Pollution Control Board

( P. U. Dave)
Regional Officer
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ny giral

RILGISITRATION F'OR MANUFAC TURING OF PLASI 1C 1O

MATERIALS

UNDER RULE 13(4) PLASTIC WASTE MANAGEMENT RU LES 2016

Nes GPU B PWNRAN-TI06 Toun USRI P9 Y e 120-21 "(5 ‘UE Z[]Z[

To. i

M }.'ﬂippr Hands Mlastic Solution,
P Noze-¥, Jal Bhumi Industries Estate,
= andaca, Olpad, Suraf,

The Registration number: GI'CB/PWMR/PMS2021/15Y

In accordance with Uie provision of Rules 13(
registratian granted o M

Date of issue: 2306202)

2y of The Plastic Waste Management Rules, 2o

JS. Happy Haads Plastic Solution, Plot No:6-9, Jal Bhumi Industries
t [or the following products,

Estate, Alodara, Olpad. Surat as 8 Manufacture

[Quaniin |

| Sr. No., Aclivity e e apenees =
1 Mastic Granules  Pullets . o 1500 AMT/M

« Specific Conditions: -

2) Thes Registration is valid up w Date
b) Industry shall receive and recye
Lumps/Granules Master Botch 1500

- Unit shell maintain the comp

name and address of suppliers and quantity received o
+  Unit shall sell or provide or amange
producer having valid registration
Boards or Pollution Control Committee
«  Unit shall maintain the complete re
Lumps Granules/Master Batch) to the

quantity on day 1o d
« Unit shall comply wil

The authority reserves the right fo stipulate addit

applicant in a bound shall implement these ¢

221062024
le the plastic waste for manufactunng o plasie

000 MT/Month
lele record of the reception of plastic waste including

anul
ondilions.

n day to day basis, il any.

plustic to be used s raw material only 1o the
fram the concemned State Pollution Control

cond ot selling of plastic mw materl (Plastic
peaducer including their name. address and

ay basis & submit to the board quanerly.

h conditions of CCA granted by this hoard.
conditions il found pecessun The

For and on behall of
Gujarat Pollution Control Board

T2
',.-".'" E
(P Dave)
Regional Officer

————

e e ——— e
73106 )
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